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Government Apency for Pub'ication of
Vorks of Dr Ambedkar

*988 GSHRI R P ULGANAMBI *
Will the Minsster of INFORMATION AND
BROADCASTING be pleased to state

(a) whether there 1s any proposal to set
up 4 Govesnment o1giniZziton or to finance
any voluniaiy body for 1he collection editing
and pubhiaticn of the works of DR B R
Ambedkar , and

(b) 1t so the aam features thaeof ?

THT DIPUTY MINISTIR IN THE
MINISTRY OF INIORMAT:.ON AND
BROADCASTING (SHRL DHARAM BIR
SIN{IA)  (a) and (b) The Publications
Division proposc to publish a brography ot
Dr Ambedkar in the serics  Builders of
Modcrn India®  There 1s no scheme to
establish an otgamisition or to finince any
voluntary bidy for the collec 1on editing
and publicauon of the works of Dr B R
Ambedkar

SHR]I R P UIAGANAMBI . Wil
Government comg forward to establish a
memona! or fcundation which may publish
Dr Ambedkar’s works and propigate his
sdeals to the people on the hnes of what
was done 1n the case of Gandhipt  Nehru,
Lal Bahadur Shastri Dr  Zakir Hussain,
Kasturba and others ?

SHRI DHARAM BIR SINHA Govern-
ment ! e not published the coll cied works
of any Indian leader other than Mahaitma
(Gandhi We have published the speeches
of some of our national luaders such as the
President, the Prime Minister, Vice Piestdent
and others They include Sardar Patel,
Subhash Chandra Rose, C Rajgopalachari
and T T Knshnamachan  The pubhcation
1s limated to that of collected speeches
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SHRI INDER J, MALHOTRA : Since
when did T, T. Krishnamachari become a
national leader 7

SHRI DHARAM BIR SINHA : That
was published on a special occasion.
SHRI R. P, ULAGANAMBI: Will

Government come forward to give financial
help to voluntary organisations or agencies
which may engage themselves in propagating
Dr. Ambedkar's ideals by publishing his
monumental works like, 7he Buddha and
His Dharma, Who are Sudas? The
Untouchables etc. ?

SHRI DHARAM BIR SINHA : At the
moment, Government have no scheme to
finance such a proposal.

SIiRI S. M. BANERJEE: Apart from
publishing various books and speeches of
Dr. Ambedkar, 1s there a request by some
voluntary organisations for a documentary
on his life and tcachings ? If so, s it likely
to be done this year ?

SHIRI DHARAM BIR SINHA : At the
moment, we do not have any information,
1 require notice.

Cases of Thefts of Cars, Scoofers and
Cycles in Delhi

*990, SHRI A. N, CHAWLA: Wili the
M injster of HOME AFTAIRS be pleased to
state

(a) whether the number of thefts of
cars, scooters, cycles in Delhi has been on
the increase ;

(b) if so, the number of cars, scoolers,
cycles stolen during the last ons year and
how these figures compare with thoso of the
corresponding period of the previous year ;

(c) the number out of them rccovered
and handed over to the owners ;

(d) the number and other particulars of
persons arrested in this connection during
this pericd and the action taken against
them , and

(¢) the measures adopied by Govern-
ment to theck the increasing incidents of
such thefts 1o the capial ?

" JULY 7, 1911

Written Answers 2

THE DEPUTY MINISTER IN THR
MINISTRY OF HOME AFFAIRS (SHRI
MOHSIN) : (a) to (¢). Based cn the
information given by the Delhi Administra-
tion, three statements arc placed on the table

of the House. [Placed in Library. See
No, LT—618/71]

SHRI A, N. CHAWLA : Have boot-
leggers and smugglers also been involved in
cases of theft of cars ?

SHRI MOHSIN : Government have no
information, but there are some persons who
have becn hauled up already. Cases have
been instituted against some.

SHRI A. N. CHAWLA : Have all the
culprits been prosccuted in the courts or
some of the cases been dropped at the stage
of police investigation ?

SHRI MOHSIN :
given in the statement.

That information is

WRITTEN ANSWERS TO QUESTIONS

Exgport of Rail Wagons

*961. SHRI K. C. PANDEY : Will
Minister of FOREIGN TRADE be pleased
to state :

(a) what efforts were made to increase
the expcrt of Rail wagons during the period
1970-71 ; and

(b) the steps beinz taken to increase
their export during 1971-72 ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE): (a) During the year
1970-71, the Government’s main efforts
concentrated at removing constraints in
exports of engineering goods, including Rail-
way wagons, particular in the matter of
supply of main raw ma erial, vjz. Steel,
In this direction the following steps were
taken :

1, Distribution of indigenous steel
was streamlined by the Ministry of
Steel and Mines,





